








351



352



353



354



355



356



357



358



359



360



361



362



363



364



365



366



367



368



369



370



371



372



373



374



375



376



377



378



379



380



381



382



383



384



385



386



387



388



389



390



391



392



393



394



395



396



397



398



399



400



401



402



403



404



405



406



407



408



409



410



411



412



413



414



415



416



417



418



419



420



421



422



423



424



A-19A425



426



A-19B427



428



429



430



431



432



433



434



435



436



437



438



439



440



441



442



443



444



445



446



447



448



449



450



451



452



453



454



455



456



457



458



459



460



461



462



463



464



465



466



467



468



469



470



471



472



473



474



475



476



477



478



479



480



481



482



483



484



485



486



487



488



489



490



491



492



A-20493



494



495



496



497



498



499



500



501



502



503



504



505



506



507



508



509



510



511



512



513



514



515



516



517



518



519



520



521



522



523



524



525



526



527



528



529



530



531



532



533



534



535



536



537



538



539



540



541



542



543



544



545



546



547



548



549



550



551



552



553



554



555



556



557



558



559



560



561



562



563



564



565



566



567



568



569



570



571



572



573



0 

A-22
574



1 

Additional Information 

Sr. 

No. 

Query Point Reply Page 

no. 

1. Undertaking for the use of fuel Undertaking for the use of fuel is 

referred as Annexure-1. 

2 

2. Undertaking for the additional greenbelt 

development  

Undertaking to plant additional 1000 

Nos. of trees within the plant premises 

during this monsoon. Undertake is 

referred as Annexure-2. 

3 

3. Revised water balance Revised water balance is referred as 

Annexure-3. 

4 

4. Submit Revised ETP & STP flow diagram Revised ETP & STP flow diagram is 

referred as Annexure-4. 

6 

5. Carbon footprint reduction & Road map 
to achieve net zero carbon emission 

Carbon footprint reduction & Road 

map to achieve net zero carbon 

emission is referred as Annexure-5. 

8 

6. Justification for the Complaint against 

project  

Justification of the Complaint against 

project is referred as Annexure-6. 

10 

7. Transfer of EC document to be submitted Company has obtained Name change 

Amendment in EC vide letter No. 

SEIAA/TN/EC/IND2/C.No. 

14969/Amedment/2020 Dated: 06th 

August 2020 (M/s. Sanmar Speciality 

Chemicals Limited to M/s. Chemplast 

Sanmar Limited).  Name change 

Amendment in EC letter & other 

documents are referred as Annexure-

7. 

41 
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Annexure-1 
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Annexure-2 
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Annexure-3. 

WATER CONSUMPTION: 

Category Existing 
KL/day 

Proposed (Additional) 
KL/day 

Total after Expansion 
KL/day 

(A) Domestic 12 88 100 

(B) Gardening 37.5 93 130.5 

(C) Industrial

Process 48 552 600 

Washing 10 65 75 

Boiler 
180 

927 1107 

Cooling 

Total (A+B+C) 287.5 1725 2012.5 

WASTEWATER GENERATION: 

Category Existing 

KL/Day 

Proposed (Additional) 

KL/day 

Total after 

Expansion 

KL/day 

A) Domestic 12 88 100 

B) Industrial

Process 48 552 600 

Washing 10 65 75 

Boiler 10 20 30 

Cooling 

Total Industrial waste water 68 637 705 

 Total water requirement is 2012.5 KLD [Fresh water: 1207.5 KLD + Reuse: 805 KLD].
Out of that 207.5 KLD ground water for which NOC from CGWA available and remaining
1000 KLD applied to get from government water source.

 The total Industrial wastewater generation will be 705 KLD.
 Low COD stream: Low COD effluent will be treated through the conventional wastewater

treatment system and the pass through RO system.
 High TDS Stream: Neutralized concentrate effluent and rejects from RO will be

evaporated in multiple effective evaporator (MEE). The treated wastewater will be totally
recycled and the solid waste generated will be disposed to authorized TSDF (Common
disposal Facility).

 Domestic wastewater (100 KL/Day) will send to STP and Reuse in domestic and
gardening purpose after treatment.
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Total Proposed Water Balance Diagram 

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
  

STP  
100 KLD 

 (Reuse in 
domestic & 
Gardening) 

Total Water Consumption = 2012.5 KLD [Fresh water: 1207.5 KLD (Source: Ground Water and 
Govn. water source) + Reuse: 805 KLD] 

Process  
600 KLD 

Washing 
  75 KLD 

Boiler & Cooling 
1107 KLD 

Domestic 
100 KLD 

Gardening 
130.5KLD 

Steam 
generation 

775 KLD 

Cooling 
Tower 

332 KLD 

825 KLD  
(From 

Process:600 
KLD + RO 

Reject: 225 
KLD)  
MEE 

75 KLD 10 
KLD 

20 
KLD 

ETP 
930 KLD 

RO 
930 KLD 

RO Reject 
225KLD 

RO Permeate 
705 KLD 

Total Reuse: 
805 KLD [RO 
Permeate :705 
KLD 
+Domestic 
treated waste 
water:  100 
KLD] 
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Annexure-4. 

Revised ETP Flow Diagram 
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Revised STP Flow Diagram 
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Annexure-5 
Details of carbon foot prints and carbon sequestration study 
Scope 1 Emissions 
Direct GHG emissions 
a) Fossil fuel emissions:  

Fuel type Fuel consumption 
Total emissions (t CO2 

eq. /year) 

LPG 143737 liter/year 223.811 

Furnace Oil 35770000 kg/year 16847.67 

Total Category 1 emissions (t CO2 eq. /year) 17071.481 

Biogenic emissions 

Briquette 91250000 kg/year 1241 

Total Category 1 emissions (t CO2 eq. /year) 1241 

Note: As per IPCC guidelines, biogenic emissions are excluded from direct emissions 
 
Ref Factors: IGHGP tool  Briquettes: 0.0136 kg CO2 eq./kg 

Furnace oil: 0.471 kg CO2 eq./kg 

LPG: 1.55709 kg CO2 eq./kg 

 
Scope 2 Emissions 
Indirect GHG emissions due to purchased electricity 
 

Category Consumption (kWh/ year) 
Total emissions  (t CO2 

eq. /year) 

Electricity 98112000 69659.520 

Total Category 2 emissions (t CO2 eq. /year) 69659.520 

 
Ref Factors: Database for Indian Power Sector 
Electricity: 0.81 kg CO2 eq./kwh 

 
 
 
Road map to achieve net zero carbon emission 

  
Chemplast Sanmar Limited (CSL) – Berigai has submitted Environmental clearance 

application to MoEF & CC, Delhi for expansion from 1601.4 TPA to 20031.4 TPA. 
The proposal was tabled in the 65th EAC meeting held on 14 Sep 23. 
As a part of EIA report, CSL has provided estimated carbon emission in terms of 

tCO2e for the proposed expansion. During the presentation to EAC, the committee 
asked us to provide a road map to achieve net zero carbon emission. Accordingly 
please find herewith our strategy towards achieving net zero carbon emission before 

the year of 2043. 
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The strategy for achieving the net zero carbon emission for the production capacity 
of 20031.4 TPA in Chemplast Sanmar Limited – Berigai is given below, 

  
Carbon emission estimated for current production capacity and proposed 

expansion: 
Carbon emissions are majorly from the usage fossil fuels (scope-1) for steam 
generation and usage of grid power (scope-2) for manufacturing activities. 

Combined carbon emission of scope-1 and scope-2 for the production of 20031.4 
TPA is around 17000 tCO2e per year. 
  

Road map of Chemplast Sanmar Limited – Berigai to achieve net zero carbon 
emission: 

  
Following are the strategy going to execute and implement by CSL in the next 15 -
20 years to achieve net zero carbon emission. 

a. Energy audits & implementation of its recommendations before 2025. 
b. Implementation of ISO 50001-Energy management System before 2026. 

c. Initiation of energy conservation measures and implementation based on 
upgradation of technology/ opportunities. 

d. Replacing of Furnace Oil with Biomass/ clean fuel technology for steam 

generation in the next five years (before 2030). Hence carbon emission from 
steam generation will zero. 

e. We will invest in Solar/wind energy generation to meet up to 70% of our 

requirement over the next 10 years.  
f. CSL will increase the density of the existing green belt and develop needful 

afforestation in the peripheral boundary of the plant premises to further 
reduce the carbon footprint. 

  

Chemplast Sanmar Limited – Berigai will invest, execute and implement the above 
all strategies during the phase of expansion and put effort to achieve net zero 
carbon emission in the next 15 to 20 years. 
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Annexure-6 
Justification for the Complaint against project 

Sr. No. Name and Address Statement Reply given by the project 
proponent 

1 S.P. Muthu Raman. 
Social & Environment 
Activists. 
No : 204, Railway Feeder 
Road, Sankar Nagar Post. 
Tirunelveli District Tamil 
nadu State - 627357. 

Chemplast Sanmar Limited, 
on 03-06-2022 obtained one 
CTE Expansion 
order(without Prior EC), 
from the TNPCB ( to 
expanded the production 
activites from 1,081.4 MT to 
1,601.4 MT per year). 

MoEF Notification No.  S.O.980-
(E), dated 21st March, 
2021allows to claim exemption 
from obtaining Prior 
Environment Clearance in respect 
of any increase in production 
capacity with or without any 
change in (i) raw material-mix or 
(ii) product-mix or (ii) quantities
within products or (ii) number of
products including new products
falling in the same category or
(iv) configuration of the plant or
process or operations in existing
area or in areas contiguous to the
existing area specified in the
environmental clearance of the
project.
Accordingly we have followed
the protocol and obtained No
Increase in Pollution Load
certificate and obtained CTE for
the Expansion.

In this CTE order, TNPCB 
laid one important 
condition. 

" The unit shall comply all 
the conditions, as 
mentioned in the, No 
increase in Pollution Load 
Certificate, issued to the 
unit, by PLAC,(vide Board's 
LR.No. TNPCB/T6 
/F.13598HSR/2021 dated : 
17-03-2022), strictly 
without any lapse". 
" The unit shall undertake to 
work out the pollution 
loads, after commencing the 
operation of product mix 
and submit report to the 
TNPCB", is one of the 

The condition can be fulfilled 
upon commencement of 
production only.   
CTO obtained now and upon 
increasing production we will 
ask a NABET approved 
consultant to evaluate and 
certify the same.   
We have obtained the CTO in 
Aug 23 and this is a testimony to 
the fact that all conditions that 
were to be fulfilled as per the 
CTE were complied with. 

584



 

11 

 

important condition, laid in 
the PLAC certificate dated : 
17-03-2022. 
  
The above mentioned, (03-
06-2022 dated CTE) 
condition since didn't 
fulfilled, by the Chemplast 
Sanmar Limited. 
Further, the above 
mentioned (03-06-2022 
dated CTE) condition 
compliance report also 
didn't annexed in the EIA 
report. 

We have uploaded the final EIA 
application and as part of it we 
have attached the latest CTO.   

Further, CTO for this 
expansion (1,081.4 MT to 
1,601.4 MT) also since 
didn't issued by TNPCB. 

TNPCB issued CTO (Air & Water) 
in Aug 23. Copy attached. 

Further, First expansion 
proceedings, since didn't 
completed, before that 
Chemplast Sanmar Limited 
illegally applied for second 
expansion. 
  
At this condition, Chemplast 
Sanmar Limited, illegally 
filed Prior EC application, 
for second expansion 
(1,601.4 MT to 20,031.4 MT 
per year). 

The statement made by the 
complainant is  not correct and 
our response is as under:  

1. We applied through NIPL 
route to expand from 
1081.4 to 1601.4 TPA as 
per the protocol 
prescribed. (first 
expansion) 

2. We had obtained the CTE 
in Jun 22 and CTO in Aug 
23. 

3. We had applied for 
expansion to MoEF & CC 
for further expanding the 
capacity from 1601.4 TPA 
to 20031.4 TPA in Dec 22. 
Post that we received the 
ToR in Dec 22. We also 
conducted the public 
hearing in May 12, 2023 
and currently presenting 
for the EC for the second 
expansion. 

4. There is no policy that 
stops a proponent to seek 
for an expansion when an 
old approval is still under 
execution 
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Copy of CTO & CTE  
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Annexure-7 
Name change amendment in Environmental clearance  
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